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WRITTBN ANSWBRS TO QUESTIONS 

(ENglish] 

Racial Attacks on Indians in OSA 

*125. SHRr PRAKASH CHANDRA: 

CHAUDHAR Y RAM PARKASH : 

Will the Minister of EXTERNAL 
4FFAIRS be pleased to state: 

(a) whether there have been racial 
attacks on Indians in USA during the last 
two months ; 

(b) if so, the details thereof; 

(c) whether the matter was taken up 
with the u.s Government ; and 

(d) jf so, the response of US Govern-
ment thereto? 

THE MINISTER OF STATE TN THE 
M1NISTRY OF EXTERNAL AFFAIRS 
(SHRf K. NA TWAR SINGH): (a) Yes, 
Sir. 

(b) The IndiaJl community In Jersey 
City has experienced attacks which have 
taken the shape of physical a~sault, damage 
to property and use of abusive 1anguage. 

(c) Yes, Sir. 

(d) The US State Department has 
intimated that increased police patrolling 
bas hoen arranged in the area. In addition 
meetines of the Human Rights Commission 
(New Jersey) have been heJd for discu~sing 
the problem and resolving it. The Mayor 
of New Jersey has iSl)ued a statement con· 
demninl violence and urging cohesion. 
The Federal Department of Justice has been 
invohed in discuisions with local 
authorities. 

Prosecution Against Persons Involved 
in Ne\'ember 1984 Riots 

* 126. SHRl C. JANGA REDDY 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) the ntlmber of persons agaInst 
wbem procctc:iinls of prosecatioB have been 

suuested by the Jain-Bann !rjee r Committee 
for being involved in November. J 9"4 
riots; and 

(b) the number of the persons pro-
secuted btlt convicted or acquitted ? 

THE MINISTER CF HOME AFFAIRS 
(SHRI DUTA SINGH) ; (a) 9 (Nine). 

(b) In view of the injunction issued by 
the Delhi High Court restraining the Com-
mis,)loner of Police from registering any 
such ca~e on the recommendations sent by 
the Committee no case ha~ teen registered 
so far. 

Rural Courts 

* J 29. SHRJ M RAGHUMA REDDY 

SHRJ DHARAM PAL SINGH 
MALIK; 

WJJJ the Mifllster of LAW AND 
JUSTICE be pleased to state : 

(a) whether there is any proposal under 
consideration of Government to set up 
rural courts in the country; 

(b) if so, the names of the States 
where such courts arc likely to ~e set UJ) ; 

(c) the nurnb~r of villages in each State 
where iuch courts are i IkeJy to be set up ; 
and 

(d) their po\\-ers and functions? 

THE MINISTER OF LAW AND 
JUSTICE (SHRI BINDESHWARI 
DUBEY) : (a) to (d) The Law Commission 
in its 11 th Report hab recommended esta" 
blishment of Gram Nyayalayas. Copies 
of the report have already been laid on the 
table of both the Houses of Parliament 
and also referred to the State Governments/ 
Union Territories for their comments/ 
vie'¥s. So far States/UTs of Madhya 
Pradesh, Karnataka, NagaJand. Sikkim, 
Assam, Meghalaya, Goa, Mizoram, Andhra 
Pradesh, West Bengal, Lakshdweep. Pondi· 
cherry, Andaman and Nicobar Islands and 
Delhi have sent their comments and tho 
remaining States/UTs have been reminded 
to expedite the matter. The final decision 
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about the exact detai Is relating ~ such 
courts will be taken af1er receiving replies 
from all States/Union Territories. 

Non-Acceptance of IS-Point Pro-
gramme for Minorities by States 

*131. SHRI G.M. DANATWALLA: 
Wil1 the Minister of WELFARE be pleased 
to state : 

(a) whether any State ha~ indicated to 
Union Government its disagreement or non-
acceptance of any of the points of the 
Prime Minister's IS·Point Programme for 
the welfare of the minorities; and 

(b) if so, the name. of such States and 
the points on whIch they ha ve disagreed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF WELFARE (DR. RAJEN-

DRA KUMARI BAJPAI) : (a) and (b) No, 
Sir. However I some States have stated 
that there is no scope for application of 
certain aspects of the 15-Point Programme 
due to non-exic;tence of certain lypes of 
problems regarding minoritie~ welfare 

V.S. Know-how for LeA Manu-
facture 

*132. SHRI VIJOY KUMAR YADAV: 
SHRJ H.N. NANJE GOWDA: 

Will the MinistcI of DEFENCE be 
pleased to state the progress made in the 
Light Combat Aircraft manufacture pro-
gramme cosequent upon the signing of the 
agreement between India and US for defence 
technology cooperation In the matter? 

THE MINISTER OF DEFENCE (SHRI 
K.C. PANT) : The agreement between the 
Government of India and the US Govern-
ment on mission area cooperation for LeA 
was signed on 28 Oct 1987 under the 
umbrella of Indo·US MOV of 1984. Since 
the signing of the agreement a Main Frame 
Computer needed urgently for aero Dynamic 
Structural and other computations including 
CAD-CAM, has arrived in BanaaJore and IS 
uDder commissioaing. 

A number of hlah technology manu-
faetarors from the US has been cleared to 

discuss with India and offer some end use 
items like brakes, ejection seats etc. Thele 
PJ ovide us with a wider optiOA on items on 
that are being purchased. 

A dear definition of some of the 
advanced technologies for the laboratory to 
laboratory and laboratory to industry 
cooperation which will find their way to 
LeA has enJerged and negotiations are now 
on the concluding agreement on these 
technologies. These are for instance, in 
fly-by-wire system llnd in a few other systems 
aSiociated avionics and displays. 

Reduction in Plan Expendih .. e 

*133. SHRI RAM BHAGAT PASWAN: 
Will the Minister of PLANNING be pleas-
ed to state: 

(a) the per capita expenditure proposed 
to be incurred during the Seventh Plan on 
education, health. Jar~e industries and 
agriculture ; 

(b) whether the plan expenditure is 
likely to be reduced as a result of abatement 
in plan resource ; and 

(c) if so, the items on which reduction 
is ~)Toposed to be made and the percentage 
of such reduction? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLE-
MENTATJON (SHRI P. SHIV SHANKER): 
(a) The Seventh Five Year Plan Outlays 
and Per Capital outlays for the c;ectors of 
Education, Health, Large Industries and 
Agriculture are as foHows : 

Seventh Plan Outly and per Capita out-
Jay at 1984-85 prices 
----- _-_ - ----

Item 7th Plan Per 
Outlay capita 
(Rs. Crores) outlay 

(Rs) 
- ... --- - - -- - -- - ... -_----- ---~ 

Eduction, Culture 6382.65 81.3 
&: Sports 
Health, including 3392.89 43.2 
medical 

Large & Medium 19708.09 251.0 
industries 
Agrl culture 10573.62 134.7 

- ..--~ 


